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LAW-Estt/24/2022-10-Law, justice and Parliamentary Affairs

GOVERNMENT OF JAMMU AND KASHMIR
Department of Law, Justice and Parliamentary Affairs.
(Establishment Section)Civil Secretariat,

Srinagar/Jammu

Director Information,
J&K, Jammu

No. LAW-Estt/24/2022-10

Subiject : Filling up of the posts in the Central Administrative Tribunal on
Deputation basis-reg.

Dated .24 -03-2023

Sir,

| am directed to forward herewith a copy of letter No. CAT/SGR/
ADMN/29/2022 dated 10.03.2023 along with a copy of Circular No. PB/1-
6/2010-Estt.I(Vol —II) (Pt) dated 10.02.2023 issued by the Principal
Bench, Central Administrative Tribunal , New Delhi received from the
Central Administrative Tribunal, Srinagar Bench regarding the subject
cited above. In this connection it is requested to publish the aforesaid
Circular in the two leading dailies of Jammu and Kashmir province.

Yours faithfully,

ﬁ%yw

(Ashish Gupta)
Addg#al Secrgtary to Government

»
Ky

Encls : ( As Above).

Copy to the :

A

Central Administrative Tribunal, Srinagar Bench. This

1. Deputy Registrar,
to his letter No. CAT/SGR/ADMN/29/2022 dated

is with reference
10.03.2023.

2. Incharge Website, Department of Law, Justice and Parliamentary Affairs
with the request fo upload the same on the official website of the

Department.
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CAT/SGR/ADMN/29/2022 ‘7[‘,'%@
Central Administrative Tribunal x -ﬁ?“)_,,
Srinagar Bench Azadiy,

Amrit Mahots:

E-mail: catsrinagar@gmail.com

Old Assembly Complex.
Shergarhi. Jahangir Chowk,
Srinagar 190001,

Date:- 10" March. 2023,

To
The Chief Secretary,
J&K Government,
Civil Secretariat,
Jammu / Srinagar.

Sub: Filling up of vacant posts in the Central Administrative Tribunal on deputation
basis. - Re.

Sir,

I am directed to send herewith the circular No. PB/1-6/2010-Estt.] (Vol-1I)
(Pt.) dated 10.02.2023 issued by the Principal Bench, New Delhi for filling up of
vacant posts in the Central Administrative Tribunal on deputation basis.

It is, therefore, requested to kindly give the vide publicity to the
aforementioned circular.

Yours faithfully,

Encl:- As Above. 23030

"/ HoO

aj
Deputy Registra

Copy to:-
01. The Registrar, CAT Principal Bench New Delhi.
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CIRCULAR
SUB  Filling-up of the vacant posts in the Central Adminisiative Tribunal on deputation

basis.

it is proposed to fill up the foliowing posts in ine Central Administrative Tribunal on
deputation basis initially for a period of one 1o three years which may be extended or curlailed
in administrative exigencies from amongst the serving Govt. servants. The pay and allowances
and other terms of deputation of the officers/officials selected for the said posts will be
regulated in accordance with the instructions contained m the Depirtment ot Personnel &
Traning OM No. 6/8/2008-Estt (Pay-1l) dated 17 06.2010 as amendet from time to time  The
employees of Central Administrative Tripunal are eligible for and may continue t© retamn
General Pool Residential Accommodation as per extant rules. The rame and number of
posts, classification. place of posting. tenure scale of pay and eligibility citeria or filling-up of
these posts on deputation basis are as under -

1. REGISTRAR {02)

Group A (Gazetied; in the Level-13 of Pay Matnx {Pre-revised Péy Band-4 Ks 37400~ £7000
Plus Grade Pay of Rs.8700) vacancies are presently available in Bengaluru, Chandigarn
Hyderabad. Kolkata and Patna Benches of the Tribunal or any other Bench of the Tribunal
where the vacancy at the time of selection will be available ~

Eligibility Criteria .-
()  Officers possessing a degree in law and holding .-
{a) Analogous postin the Central/State Government/High Coun
Or
(b) Posts with Pre-revised Pay Band-3(Rs.15600-38100 Plus Grade Pay ¢’ Rs 7800)
with a minimum of five year reguiar service in the grade
Or
(¢} Posts with Pre-revised Pay Band-3(Rs 15600-39100 Plus Grade Pay of 7+ 8600)
with a minimum of ten year regular service in the grade, ‘

Or
(i) Officers holding the post of District Judge/ Additional District Judge/Registrar/Adait wnal

Registrar of High Court on regular basis

2. JOINT REGISTRAR (05)

Group A (Gazetted) in the Level-12 of Pay Matrix (Pre-revised Pay Band-3 Rs 15600 - 38100
Plus Grade Pay of Rs 7600). Vacancies are presently available in Ahmedabac Allghabao
{the Triog 14l

Guwahati, Jabaipur, Jaipur, Jodhpur, Lucknow Jammu and Srnagar Benches ¢
~r anu nther Banch of the Tribunal where the vacancy at the tme of selection wiil be availabie.

. 123457)
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Eligibility Criteria -

‘43 Officers Possessing a degree n law ang holding -
‘@) Analogous post in the Centra

Or

Posts with Pre-revised Pay Band-3 (Rs 15600-3910¢ Pius Grade Pay of Rs &6

with a minimum of five year requiar service in the graoe

Or

Hir Judicial officer with min

UState Government/High Coyr -

43

mum of eight year fegular service

3. PRINCIPAL PRIVATE SECRETARY {01)

Group A {(Gazetted) in the Levei-1
Plus Grade Pay of Rs. 8600/

Tribunal or any other Bench ot ¢
availabie.

1 of Pay Matrix {Pre-revised Pay Band-3 Rs.15600-3910p
Vacancy is presently available in Ahmedabad Bench of he
he Tribunal where the vacancy at the time of selection will be

Eligibiiity Criteria -

i} The Officers of the Central / State Gov
Principal Private Secretary on regul

38100 Pius Grade Pay of Rs.6600:-)

emment; High Courts holding analogous posts of
ar basis in Pre-revised Pay Band-3 (Rs.15600 -

ght years combined regular service rendered in Pre-
revised Pay Band-2 (Rs.9300 - 34800 Plis Grade Pay of Rs.4800/-) and Pre-revised
Pay Band-3 (Rs. 15600 - 39100 Plus Grade Pay of Rs.5400/-)

% PEPUTY CONTROLLER OF ACCOUNTS (©01).-

Group A (Gazetied) in the Level-11 of Pay Matrix (Pre-
Flug Grade Pay of Rs.6600/-) for Principal Bench of the

Eligibility Criteria :-

The Officers working  as Deputy Controlier of Accounts from the Central
Departmentalized Accounting Organisation of the Controller General of Accounts with
minimum of 2 years of service in the grade of Deput

y Controller of Accounts under
CGA . CGOA. PRT Accounts or Railway Accounts s

revised Pay Band-3 Rs.15600-39100
Tribunal at New Delhi

of 10 years service in the grade of Accoums Officer
-Ounts and Railway Accounts

jen

COURT OFFICERS / SECTION OFFICERS {26) :-

Group B (Gazetted) in the Level-g of Pay Matrix (Pre-revised Pay Band-2 Rs.9300-34800 Plus
Grade Pay Rs.4800/-) for Principal Bench, Allahabad, Bengalury, Kolkata, Chandigarh,
Guwahati, Chennai Cuttack, Ernakulam. Guwahati, Jabalpur, Jaipur, Lucknow, Mumbai
Jammu, Patna, Srinagar and Hyderabad benches of the Tribunal or anv othar Ranak ~¢ tha

Trihsin ot wherm staa ...
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o Eliqibility Criteris
"
Essential.-
Persons working under the Centrat 7 State Government 7 vagh Court? Suboramaie o0
ta;  Holding analogous post on reguiar basis
Or
by Eight years of regular service i the posts of Assistant or equivalent 1n the scaie of Pra.
revised Pay Band-2 (Rs.9300-34800 Pilus Grade Pay of Rs 46004
and
Possessing a Degree of a recognized University or equivaient
Desirable. -
Degree in Law
6. PRIVATE SECRETARY {12} :-
Group B (Gazetted) in the Level-8 of Pay Matnx {Pre-revised Pay Band-2 Rs 9300-34800 Plus
Grade Pay Rs 4B00D/-; Vacancies are presently avalable i Ahmedsbsc  Allanabad
Bengaturu Chandigarh. Chennar Jatalpw Joadhpur. Kolkata Mumbar Patna amris and
Srinagar Benches of the Tnbunat or any oiher Bench of the Trbunal where the vacancy at the
time of selection will be available
Eligibility Criteria .-
Officers holding the post of Stenographers i the Centrai 7 State Government / Hiah Courts
tad. HOKING anaogous post on rgguiar bage
s DIX YEEIS W EQUIAT SEIVICE N INE SCake OF PIeewsel Fay Sant-c 1Re gout e A
Pius Grade Pay cf Rs 4600/
7 ACCOUNTS OFFICER {05) -
WU U wadglicly i g Level ol Fay ndaifix (M- 12y oel My BAERD — £ KB Souu - Sedul
Plus Grade Pay Rs4600) Vacancies are presentlyikely to be avallable a! Bengaluru
Chennai. Ernakulam. Kolkata and Patna Benches of the Tribunal or any other Bench of the
Trbunal where the vacancy at the time of selection will be available
Eligibility Criteria .~
iy  Regular Accounts/Audit Officers from any of the Organized Accounts Department
(i3 Officers under the Central Government holding an analogous post on reguiar basis w?f”f‘:
have undergone raming in Caafa :":’ Accounts work in i8TM or equivalent ang posseEss
expenence 1 Lash & AcCounis & Duaye! wark
O{ - Tieomn
tiy  Junor Accounts {)ﬁ;cer 1 Accounts Audit Officers or equivalent in the scale of 7 ,e.
- revised PaY Band-2 2 (Rs.9300:34800 Plus Grade Pay of Rs 4200) with 8/5 vears regiiar
’ c service respectively under C&&{,} Defenice ACs, P&T . Radway A/Cs Departmen
¥ )
b‘- ’M < - w e . »:..
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8. ASSISTANT LIBRARY AND INFORMATION OFFICER {04) -

Group B {Gazetted) in the Level-7 of Pay Matnx (Pre-revised Fay Band - 2 Rs.9300 — 34800
Plus Grade Pay Rs 4600} for Bengalury, Chandigarh, Jodhpur and Ernakulam Benches of the

Tribunal or any other Bench of the Tribunal where the vacancy at the time of selection will be
avanable,

Eligibility Criteria -

Officers under Central or State Government or High Courts and Courts subordinate thereto-
{a) (1) holding analogous posts. or
() with at least five years regular service in the pay band-2, Rs. 9300-34800/- with
grade pay of Rs. 42007

and possessing the qualification and experence

Essential: -

{1 A Bachelor Degree in Library Science or Library and Information Science from a
recognised University or institute:

{1 two years’ professicnal expenence in a Library under Centrai or State Government or
autonomous or statutory orgarmsation or Public Secior Undertaking or University or
recognised Research or Educational institution

Desirable: -

() Masters Degree in Library Scence or Library and intormation Science from a
recognised Unversity o Insintute )

v wipioma in Computer Application rom a recogrused University or institute

g ASSISTANT SECTION OFFICER {02}

Group 'B' (Non-Gazetted) in the Level-7 of Pay matrix {Pre-revised Pay Band -2 Rs. 9300

34800 Plus Grade Pay Rs. 4600/-). Vacancies are presently available in Jammu and Srinagar
tenches of the Tribunal.

Eligibility Criteria ;-

(i} Official possessing a degree from a recognized University and holding;
(a} Analogous post on regular basis

(b} Senior Assistant { prper Division Clerks) who have rendered not iess than ten years
service in the grade

10,  COURT MASTER/ STENOGRAPHER GRADE 'C’(03). ™

Caup “B” (Non-Gazeiled) in the Level-7 of Pay Matrix (Pre-revised Pay Band-2 Rs.9300-
34800 Plus Grade Pay Rs.4600). Vacancies are presently available in Jammu and Srinagar -
Benches of the Tribunal. T ' M :
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Elgibinty Criteria -

Officers holding the post of Stenographer under the Central Government or State overs s
ot #igh Courls
{11 hoiding the analogous post on reguiar basis
{i; with eight years regular service in the Stencgrapher Grade ‘D in Pre-Revised 2ay
Band-1 (Rs. 5200-20200 with Grade Fay of Rs. 2400/

11 JUNIOR ACCOUNTS OFFICER {04) :-

Group ‘B {Non-Gazetted) in the Level-§ of Pay Matnx {Pre-revised Pay Bang 2 Ks Y300
34800 Plus Grade Pay Rs4200) Vvacancies are presently available in Guwahat Jabaipur.
Jodhpur, Lucknow, Jammu and Srinagar Benches of the Tribunal or any other Bench o the
Tnbunal where the vacancy at the time of seiection will be available

Eligibility Criteria ;-

{a; Officials under the Central Governmeni hoiding anaiogous post or SAS Accouniant
Junior Accounts Officer in the vanious Accounting organizations,

Or

ib)  Upper Division Clerks of Central Government with 10 years of service in the grade who
have undergone Cash & Accounts Training mn ISTM or equivalent or possess thiee years
expanence of Cash. Accounts and Budget works

12.  CARETAKER (06)

-

Group B (Non-Gazetted) i the LevelD of Pay Matox (Precseyised Pav Hano T B b
FE0G Pus Graae “ay Rs 42045 satancies gie presentiy-Likeny W be avanabe 1ot lpd
Bench. Bengaluru, Chennal, Ernakulum Jammu and Snnagar Benches of the Tobunai o any
other Bench of the Tribunal where the vacancy at the time of selection will be available

Eligibility Criteria ;-
Othcers of the Centrai Goveitimers
{a) Holding anatogous post on regular basis
Or

{b) Holding the post in the scale of Pre-revised Pay Band-1 {Rs.5200-20200 Plus Grade
Pay of Rs.2400) with eight years of regular service in the grade.

And

11} Possessing a Degree of a recognzed unversity of equvalent

i

13. STENOGRAPHER GRADE ‘D’ {03} -

Group "C" (Non-Gazetied) i the Level-d4 of Pay Matnx (Pre-revised Pay Bang 1 Re 5200
20200 Plus Grade Pay Rs 24001 Vacencies are presently availlable in dammu ang Srnagar
Benches of the Tribunal

y Affairs (Computer No. 123457)
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Eligibility Criteria -

Ufficials from the Central Government or State Government or High Courts:

(i

14,

holding the post of Stenographer Grade ‘D' in the Pre-Revised Pay Band-1 (Rs 5200
20200 with Grade Pay of Rs 2400/} |

of

holding the post of Lower Dwisanal Clerk or equivaient posts with at least two yEArFS
service in the Pre-Revised Pay Band- | (Rs. 5200-20200 with Grade Pay of Rs. 1800/-)
and possessing skill norms test as under:

Dictation:- 10mts @ 80W.pm.

Transcription: 85 mts. {(English) 75 mts. {Hindi) (on manual Typewriter) or 50 mis

(English) and 65 mis {(Hindi) (on Computer)

SENIOR ACCOUNTANT {10)

Group 'C’ (Non-Gazetted) in the Level-5 of Pay matrix (Pre-revised Pay Band -1 Rs. 5200.
20200 Plus Grade Pay Rs. 2800/-) Vacancies are presently available in Principal Bench (New
Delhij, Ahmedabad, Cuttack, Guwahat; Hyderabad, Jaipur, Jodhpur, Lucknow, Jammu, and
Srinagar benches of the Tribunal or any other Bench of the Tribunal where the vacancy at the
ime of selection will be available.

Eligibility Criteria -

{i}

15

Senior Accountant of Departmentalised Accounting Organisation/ Auditor of the Indian
Audited Accounis Depariment. Seniar Accountant of CGA Defence. P&T and Railways
in that grade

OR

Junior Accountant in the Departmentalised and Accounting service or under CGA
Accounts Department of Defence. P&T or Railways or Auditor under CAG with 3
minimum of 5 years experience in the grade,

JUNIOR ACCOUNTANT {05)

Group ‘C’ (Non-Gazetted) in the Level-4 of Pay matrix {Pre-revised Pay Band -1 Rs. 5200-
20200 Plus Grade Pay Rs. 2400/-). Vacancies are presently/likely to be available in Allahabad,
Bengaluru, Chandigarh. Ernakulam and Kolkata Benches of the Tribunal or any other Bench of
the Tribunal where the vacancy at the time of selection will be available.

Eligibility Criteria :-

{1}

{ii)

16.

Junior Accountant or Accountant experienced in the Departmentalised Accou nting
system under CGA, P&T Accounts, Defence and Railway Accounts or Auditor s nder
CGA; 4
Or :

UDC (Senior Assistant) in CSS or subordinate offices with Cash & Accounts training
conducted by the ISTM.

SENIOR ASSISTANT (07)

Group 'C’ (Non-Gazetted) in the Level-4 of Pay matrix (Pre-revised Pay Band -1 Rs. 5200-
20200 Plus Grade Pay Rs 2400/-) for Jammu and Srinagar Benches of the Tribunal
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Elgibility Criteria -

i

1@ persons holaing analogous posts on reqular basis m the Central Government o0 “iate
Government o Hhigh Courts and Suborzmale Gourts thereto

{bi persons holding posts n Pre-revised pay band-1 with grade pay of Rs 1600 with sgnt
years regular service in the Central Government or State Government or High Court and
Subordinate Court thereto.

17 JUNIOR ASSISTANT {04

Group C (Non-Gazetted) in the Level-z of Pay matnx (Pre-revised Pay Banc -1 Rs  5200-
20200 Pius Grade Pay Rs 1800/) for Jammu and Srinagar Benches of the Tribural

Eligibility Criteria -

Jla;  persons holding analogous posts on regular basis in the Ceniral Government or State
Government or High Courts and Subordinate Courts thereto | or
{b:  persons hoiding posts in Pre-revised pay band-1 with grade pay of Rs 1800/ win three
years regular service i the Central Covernment or State Government or High Court and
Subordinate Court thereto.
And

Possessing quaification -

iy 12th Class pass or equivalent qualiication from recognized Board or University. ana
iy A Typing speed of 35 w.p.m in English or 30 w p m i Hindt on computer {time aliowed-
10 minutes;

18. DESPATCH RIDER (04]

Group € {Non-Gazetted) in the Level-Z of Pay malix {Pre-revised Pay Band -1 Ry 5200
20200 Plus Grade Pay Rs. 1900/-) for Hyderabad, Kolkata, Jammu and Srinagar Benches of
the Tribunal or any other Bench of the Tribunal where the vacancy at the time of selection will

be avaiable

Elgibaiity Criteria -

(ay  Group C employees of the Central Government or State Government or Supreme Court
or High Court and District Courts and Central Administrative Tribunal -

{iy Holding the post in the scale of pre-revised Pay band-1 (Rs. 5200-20200 Flus
Grade Pay Rs. 1800) on the basis of the basis of the result of a Driving Test 1o
ASSESE the competence to gnve Motor Cycle o Aute Hickshaw

And

{ity  Poessessing qualification,

(a) Possession of a'valid Driving Licence for Motor Cycle or Auto Rickshaw
{b)} Two years experience in dnving Motor Cycle or Auto rickshaw
(¢} Pass in Matriculation or equivalent of any recognized Board or Institution

For Ex-Servicemen on Deputation or re-employment

The Armed Forces Personnel due to retire of who are 1o be tansferred to reserve within @
period of one year and having the requisite expernience and qualifications prescrbed shall AlS¢
be considered Such persons would be given deputation terms up to the date vn which they
are due to release from the Armed Forces. thereafter they may be contnued ort 18

employment

Justice and Parliamentary Attairs (Computer No. 123457)
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19 PHOTOCOPIER (04) .

Gtoug ¢ (Non-Gazetted) n the Level! - 2 of Pay Matrix {Pre-revised Pay Band-1
: Hs 5200-20200 Plus Grade Fay Rs.1800) for Bangalore, Ernakulam, Hyderabad and
: “oikata Benches of the Trbunal o any other Bench of the Tribuna! where the vacancy
al the ime of selection will he available

.| Eligibility Criteria :-
Group ‘'C’ employees of the Central Government or State Government or High
Court and District Courls and empioyees of the Central Administrative Tribunai
with 3 years regular service in the scale of Pre-revised Pay Band-1, (Rs 5200-
20200/- with grade pay of Ks.1800/-) and having following qualifications:-

*

43 Matriculation pass or equivalent from a recognized university or Board
ti}  Proficiency or experience in handing photocopying machines,

ihe period of deputation in respect of above posts including the period of deputation in
andther ex-cadre post held immediately preceding this appointment in the same or some other
Organization / department of the Central Government shali ordinarily not exceed three yaars.

Age Limit: The maximum age limit for appointment on deputation shall not exceed 56
y&ars as on the closing date for receipt of applications :

- sumber of vacancies and place of pOSting are subject to change The selected Office: may
be posted in the Bench where the vacancy would be available at that relevant point of time.

5 The applications in the given proforma {duly typed in double space) together with attested
copies of APAR/ACR for the fast five years of the eligible officials who are willing to be considered

e waid posts and could be spared mmediately may be fonwarded 1o the Registrar. Contral
“wianisttative Tribunal, Principai Bench. 6 i35, Lopermicus Marg, New Delhy — 110 001 within 45
“ays from the date of publication of the circular in the Employment News.

£ While forwarding the applications, certificate to the effect that the officers/officials are clear
from vigilance point of view and there is no disciplinary case pending/contemplated against
tim/her. may also be furnished

e department while forwarding appiications may please ensure that the officials who
volunteer for the post shall not be allowed to withdraw their names later on.

8 This Office will not be ih a position to return any of the documents provided by the
applicantparent office of the applicant, irrespective of hisfher selection.

“pphications received after the expiry of last date or otherwise found incomplete such as for
want of ACRs/APARs, Vigilance Clearance Certificate or without the seal of the office ete, will not

D entertained, — .
R e
{ v

e

4!":“', e

{Sulabh Rastogi)
Registrar
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 PROFORMA FOR FURNISHING BIO DATA FOR THE POST Of

{To be typed in double space on single side)
i. Name of the apphcant {in Block letter}:

2 Name, Adaress and Contact No. of the Office where working et e e
3 Contact details of the applicant
a  Mobile No. |
b Emailid:
¢ tandhne No.: - o s
4. Resmdential address N L e
4. Dateof Birth:
5. Date of Retirement . .
6. Sex {Male/female) :
7. Present post held in Parent Department
B OO et ~ .
b.  Designation ) R B S
¢ Nature of appommentiAdhoc/Reguler) n —
d.  Pay scale of the substantive post ©
€. Pay scale on grant of ACP/MACP or NESG
f. Brief nature of duties:

8. Details of service {Central Government/State Government/Others (pl. Specify}
8. Details of earlier deputation, if any
a. Whether presently holding deputation post {Yes/Noj:_ _
b1 yes, Please mention Name of Departmert, Designation, Pay Scale of the deputation post,
Present Basic Pay drawn, Date from which on deputation and date of expiry of present termy of
deputation: »
9. Brief Service Particulars in chronological orders from entry into Government service till date incliding

it s

deputation periods and Hinancial Upgradabion « any (AL per fphiown

e ——— e —

i SiNo : vnafir?@g&? ?cs:: Period Payfﬁrca;e.é_ﬁé;é post o
i hedd | from | To | Atthe yme of holding the post | Present i
10 Educational qualification in chronelogical order ncluding professional gualifications {As per foliowing

| Brief nature of duties |

format)

vegiees Dipionie | Yedr of Pasuing JULIECL taken Board/Unmverssy

11. Category {Gen/SC/ST/0BC) : .
12. Choice of Station ;

Certificate to be furnished by the Head of Office

1. Service particulars of ShrifSmt. . furnished above have been verified irom his/her
SErVICE records and found correct

OO e

4. Certified that no viglance enquiry/Disciplinary proteeding s pending or contemplated again st

Shri/Smt. :

3. ShrifSmt will be reiieved of hisfher duties from this Office 1o take up

assignment in the Central Administrative Tribuna! an tus fher selection for appomtment to the post.

Place: ’ Signature:
Date: Name:
Designation:
‘ Office Seal:



